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MINUTES OF NORMS CONI― EE(NC-7)OF
PLASTIC&RUBBER PRODUCTS'
MEETNG N0 7/AM19
oELD ON05.06.2018)

lJNDER THE CHAIRMANSHIP OF
SHRIS.B.S.REDDY9AnDL.DGF「

Meeang No.7/87■ C¨7/2018 of NORMS CORIIIIIITTEE(NC… 7)deahg With `Chapter 39 8nd 40
ofITC(HS)COde'held on 05.06.2018,under the Chail...anshP of Shn S B S Reddy,Addl.DGF「

,

Dhectorate Gcneral of Foreign Trade,Deparment Of Comlnerce,Udyog Bhawan,New Deh‐ 110011
Foliowlng oficers attended the Meeting:

1)   Shn Shaish Kumar,Tcchnical Expert(COnsultant),DGF「
2)  Shn D N Mathur,Tecmcal ExPcrt(COnsultano,DGF「
3)  shrl Nand Lal,Consultant,DIPP
4)   Shn Ashok Chandcr Bhatt,F「 DO

2     Following are thc decisions of the Norm Colllmittee ancr delibcratiOn and RA conccrned shall

take consequential acion as per Foreign Trade Policy/Procedures:

MANUAL CASES

Case No.A‐34 M/s OFR Telecom Pvt Ltd. HQF.No.
01/87/050/00322/AIM17/DEゝVH

Status:
ApproYod

NC No.:7ノ AM19
Dated:o5.06.2018

Adv Lic No and Datc
0510399205 datcd 25 07 2016

RA F.No.05/24/040/0017277AM17

SubieC●  Request Of oFR Tele● Om Pvt.Ltd.,MumbnifOr LatiOn of adhoc normsin respect oFAdvance
AuthorizII● On No.0510399205 dated 25.07.2016

3驚」:∬£制胤盤i鮒誕:]:∬器 ぶ訛出縦為誌:価
dr cmmttca"on No 73″m&TSw ttd

EXPORT ITEM QTY IMPORTITEM QTY
FPR ROD FOR OPTIcAL
FIBRE         cABLE
(CONTINING E CLASS
80+2%Di3 04T0 5 MM)

l Kg

E CLASS
(RCIVING/YAR9

0 86 Kg

RA msy tske cotrseqreDtial rctiotr rs pcr policy / procedurer.
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Case N● .A‐35 M/s Ahimsa hdusmes Ltd HQ F.No
01/87/171/0007/AM19′DES‐VⅡ

Status:
Approved

NC No.:7/AM19
Dated:05.06.2018

Adv Lic No and Date
0810136403 dated 02.11.2015

RA F.No.03/95/040/00461/AM16

Subject: Fixation of adboc norms in respect of Advance Authorization No. 0810136403 drted
02.11.2015

Decision: The commiftee considered the case as per ageuda and decided dccided to approve Adhoc Norms as under:

EXPORTlTEM QTY IMPORTITEM QTY
POLYETHYLENE
TEREPHTHALATE(PET)
PREFORMS

230 MT
RELPET RESIN
POLYETHYLENE
TEREPHTHALATE

230 MT

RA mry take coNequential rction er per policy / procedurB.

Onlne Cases

Nalllcl EASTMAN

No:20/20/87■ LC1/2015 No/Datc:7/87‐

062018

10041497

: The couElitt€e observed that firm has not replied to DL issued to them and decided that a 6!lal rcmi[der
be issued to the film by post.

No/Date:7/87‐

1/2018

18

ision: The Committee observed that 6rm has not replied to DL issued to rhem and decided thar a final reminder
be issued to the firm by post.

Case No.:21/20/87‐ ALC1/2015 Pany Name:GUJARAT FLUORO
CHEMICALS LTD

Case No.:130′lS/87‐ALC1/2016 Meet No7Date17/87‐

記 Cl″018
)5062018 |‰

HQ File:01/87/050/00523/AM17ノ RLA Filc

:3じ′24/0400002″A■115/
Lic No/Date:3010103090

13082014

Decision : The Committee coosidered the case as per agenda and decided to call from the fimr the No objectiou
Certifrcate issued by Minisky of Envirometrt and Forest along with a sheet in tabular form indicating the NoC granted
by MOEF as well as utilization of imported/used tges in Advalce AuthorizatioDs aud Reshicted lm6rt Licenses-fo, the
last threc years.

3

Status:

DeFerred

HQ File:01/87Ю 50700265/AM 16/ RLA File:34/24/040/00159/AM16/ Lic No/Date:3410041498
D9092015
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n: The Commiftee considered the case as per agenda and decided to give Personal Hearing to the firm with
and production persons who are well versed with the case.

No.:24/20ノ 87‐ALCl′2015 Name:PIDILITE
「STRIES LIMITED

No/Date:7/87‐ : Approved
1/2018

.06.2018

Decision : Taking clue from Department of c&P c oM No.460lll65lzoo5-pcll dated 20.10.2010, th. *nr"rino
decided to approve following adhoc norms:

EXPORT ITEM QTY 1lⅦPORT ITEPI QTY
(PIDICRYL 75 CS)
POLYMERIC AQUAS
DISPERSION OF BttYL
ACRYLATE,STYRENE,2
ETHYL HEXYL ACRYLATE
STABILISED BY EMULSIFIER
OF SOLIDS CONTENT 50+/‐ 1%

85000 K.G BUTYL ACRYLATE 12665K.G

SttNE 19720K.G

2 ETHYL HEXYL ACRYLATE 6290K.G

RA may take consequentisl action es per policy / procedures.

Mcet No/Date:7/87‐

IALC1/2018
05.06.2018

l,ecision: The Committee considered the case as per agenda and decided to call from the firm net weight of Import
Item No.l and 5 in export item and net weight of fabric and specific GSM.

lParty Name: MPD INDUSTRIES It te"t Nolpate,ZlAZ-

町

PartyName:BALKRISHNA lMeetNo/Date:7/87-
ALC1/2018
05.06.2018

3 The Committee considered the case as per agenda and decided to refer the matter to Technical Expert
1-DNM).

Party Name: VISEN INDUSTRIES lMeet No/Date:7/g7-
1/2018

.06.2018

ASHOK CHANDER BHAπ
ForettnTrade DevelopmentOmcer
Diredorale Ceneral of ForeignTrade

Mhuり Of cOmmerce&:ndus切
Udyog Bhawan,New Delhi

lCase No. :2611 4 I 87 - ALCL t2016 Paty Name:AG DERCO
BELTING(INDIA)PVT.LTD,

File:01/87/050/00359/AM17/ RLA File :0 5 123 / 040 I 00262 I AMt 6 I lii" NyU"t., Os I 03 9s 845

Case No.:26l2 I 187 -ALCll2Lls
ALC1/2018

Ю5.06.2018

Case No.:5/2/87‐ ALC1/2016
LIMITED

:03/94/040/00459/AM16/

5

HQ File:01/87/050/00268/AM16/

障分」浙α0063″AMl″
Lic.No/Date:Obfo798998
‐22.09.2015

Status:

Deferred



lion: The committee considered the case as per sgenda atrd troted that firm has not replied to the DL issued to
Therefore Committee decided finat rcminder may be se to the firm i! this regard.

tion: Tbe Committee considered the case as per agenda and noted that fim has not replied to the DL issued to
Tbercfore Commihee decided final remiader may be sent to the fifm in this regad.

No■ 6/2/87-ALC1/2016 Party Name: VISEN INDUSTRIES lMeet No/Date:7/87-
ALC1/2018
05062018

Filc:01′ 87/050/00008/AM 17/ Filc:03/95/040/00334/AM16′

11032016

No.:56/8787‐ ALC1/2016 Nalnc:SURAT No/Date:7/87-
ALHCS LTD 1/2018

18

Taking cue from SION H 134, the committee decided to approve following adhoc norms:

EXPORT ITEM QTY IMPORTITEM QTY
LACQUER        coATED
ALUMNM    METALIZED
POLYESTER FILM

lKG PET CHIPs 1 25 Kg

ALUMn01uM wiRE 99 99% 0 026 Kg

Melamine Resin 0200 Kg

Modified Epoxy Resin 0 200 Kg

Relevant dyes● ff 0 030 Kg

INDUCTloN/EVAPORAT10N
BOAT

0 007 Nutnbcrs

MIBK (Solvert) 0 500 Liter

RA Eay take cotriequentid rcdon as per pollcy / procedures,

Party Nalne:SNF〔 NDIA]PVT Nυ Datc:7/87‐
LTD, 1ノ2018

062018

requted in the matrufacturing process.

ion: The Committee considered the case as per ageuda ancl dccided issue deficiency lettff to the authodzation
for submission of the followiDg iDformatiorl

) Technical descriptionvspecifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing process along with technicatlustification for wastages claimed at each Jtage atd each of the

C-hemjcal name, Technical specifications of items proposed to be imported.
Whetherthe-scrap generated in the process is being rcused or oot. Iinot the technical justification for its lotr-use may
fimished. Ifthe scmp is being sold, the sale value/commercial value may be ildicated.

C●se No.:63/3/87‐ALC1/2017

4

9

Status:

DeFerred

Status:

Dererred

HQ Filc:01/871050/1X1264/AM18/ RLA File:26/24/040/00005/AM17/ しic No/Date12610012755
13052016
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tion: The commitlee corsidered the case as per ageDda and noted that fiIrn has not replied to the DL issued to
Therefore Comrnittee decided final reminder may be sent to the firm in this regard.

No.:4818/87 ALC1/2016 Palty Name: MARUTI TECHNO lMeet No/Date:78?-
RUBBER PVr LTD ALC12018

05062018

No/Date:7/87-

1/2018

062018

No.:53/13/87‐ ALC1/2016 Party Name: MPD INDUSTRIES JMeet No/Date:7/87-
PVT LTD, ALC12018

05062018

The committee considered the case as per agenda and decided to refer the matter to Tcchnical Expert
2\.

No.:55/13/87‐ ALC1/2016 Party Name: MPD INDUSTRIES iMeet No/Date:718i-
PV「 LTD, ALC1/2018

05062018

Thc Commimee cOnsidercd the case as per agcnda and decidcd to rercr the matter to Technical Expert

No.:42′14/87‐ALC1/2016 Name:SHRIRAM No/Date:7/87-
PRIVATE HMrrED

Filc Filc 1310048324
1/87/050/00375′ AM17′ 13724/040/00014/AM17/

'sion: The Committee considered the case as per agenda aod noted that firm has not ref,lied to the DL issued to
otr 09.03.2017. Therefore Committee decided fitral reminder may be seot to the firm in thi; regard.

l: The committee considered the case as per agenda and decided to approve following ad-hoc oom* on the
that this approval only for this authorisatio[. (No repeat Authorisations shall be issuJbased on this decision.)

餞 珈 躙
Mn sFy:麒

鏃 頸

Case No.:52/13/87■ LC1/2016 Party Namc:MPD INDUSTRIES

EXPORT ITEM QTY lMPORTITEM QTY
PROTHERM 4303 GRAY 165 48 MT KANEKA CPVC RESN 41 040 MT

輌̈
Lic No/Date:0510398745
08062016

輌̈
HQ rilc:o1/87/05000330 AM 17/ RLA Filc 156ノ 24/040/00016/Aヽ117′ Lic No′ Date:5610004952

21072016



TITANM D10XDE RCF‐ 5 1,752M.T

IMPACT MODIFIER M‐ 511

RA may take conrequential action ar per policy / procedures.

lCase No.: l9ll 4187 -ALCtt20l6 lParry Name: pIDILITE
INDUSTRIES LIMITED

No/Date:7/87‐

1/2018

.06.2018

Lic.No/Date:0310807196
18.08.2016

EXPORT ITEM QIIY IMPORT ITEM QTY
POLYMERIC AQUAS
DISPERS10N OF BtrrYL
ACRYLATE,STYRENE,2
ETHYL HEXYL ACRYLATE
STABILISED BY EMILSIFIER
OF SOLDS CONTENT 50■ /‐ 1%
〔PIDICRYL 75 CS]

50000 Kg Btrm ACRYLATE 7450 Kg

STYRENE 11600 Kg

2 ETHYL HEXYL ACRYLATE 3700 Kg

RA may take consequential action as per policy / procedures.

P肛りName:EXPANDED
POLYMER SYSTEMS PVT.
LTD

Mcet No/Date:7/87‐

File

:01/87/050/00453/AM17/ :03/94/040/00514/AM17/

EXPORT ITEM QTY IMPORTITEM QTY
EXPOL PH 322
Polyester Polyol

l Kg Diethylene Glycol 0.645 Kg

Phthalic AnhydHde 0.445 Kg

RA may take consequentiel ection er per policy / procedures.

Case No.:31/7/87¨ Name:BLS POLYMERS No/Date:7/87‐
ALC172018 1/2018

.06.2018

lion: The Committee considered the case {ui per agenda and decided to approve following ad-hoc norms on the
ion that this approval only for this authorisation. (No repeat Authorisations shall be issued based on this decision).

Decision: The Committee considered the case as per agenda and decided to approve following ua+ro. no.r11. - rrr.
basis of earlier decision taken in the Norms Committee Meeting No. 33/87 Dated 14.l1.2013 :-

Case No。 :60/15/87‐ ALC1/2016

Lic.No/Date:0310808235

Lic.No/Date:0510400127
18.10.2016

ASHOK CHANDER BI・ IATT

6
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Decision: The Committee considered the case as per agenda and decided to defer the case.

ICase No.:69ノ 15′87‐

「

PartyName: LOPAREX INDIA lMeet No/Date:7/87-
PRIVATE LIMITED 1/2018

5.06.2018

: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

No.:18r15/87‐ ALC1/2016 Nalne:いけECTOPLAST No/Date:7/87‐
.LTD /2018

.06.2018

The committee considered the case as per agenda and decided to defer the matter.

Name:TAG lMcet No/Date:7/87‐
INDIA PVr IALC1/2018

.06.2018

File ,No/Date:5310019235
t/8710501004391AM17/ l:$/24t040/00}tg/AMtlt

The committee considered the case as per agenda and decided to defer the matter.

No.:67′15ノ87‐ Name:GUARNIFLON
/2016 IA PVr.LTD.

: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

ASHOK:ili:[::言irf髪
運

`そ

21

EXPORT ITEM QTY IMPORT ITEM QTY
(recommended

for I Kg of
export product)

SILICON COATED POLYESTER
FILM(RELEASE LINERS)(100
MICRON+/‐ lo%)
70000 KGS 499800 SQM

l Kg
POLYESTER FILM(10o
MICRON+/_10%)

1.04 Kg/Kg

content in export

item.

SILICONE POLYMER 0.0090 Kg

CATALYST FOR SILICONE 0.0006 Kg

CROSS LINKER FOR
SILICONE

0.00108 Kg

RA maytake consequentid actiOnas perToHcy/Procedures.

Case No.:46/15/87‐

IALC1/2018
105.06.2018

File:01/87/050/00411/AM17/ :06/24/040/00023/AM17/



Poly Tetra Fluoro Ethylene(PTFE)

Glass Filled Products:

Exmded Rods 39169090,Exmded
Tubes 39172990,Skived or Molded
Sheets/Tapes/Films/Rons

39209999,Molded Blllets

39172990

10000 Kg

Poly Tetra Fluoro Ethylene

(PTFE)Glass Fllled Powder
Raw Material

10200 Kg

RA may teke consequential action ar per Policy / procedures.

Case No.:90/15/87‐ ALClr2016 PartyName: SASA RUBBERS lMeet No/Date:7/87-
ALC1/2018
05.06.2018

The committee considered the case as per agenda and decided to call from the firm the(i) No objection Certificate issued by Ministry of Environment and
(ii) what type of rubber scrap is being imported?

Party Name: MOTHERSON SUMI lMeet No/Date:7/87-
IALC1/2018
05.06.2018

Meet No/Date:7/87‐

/2018

.06.2018

No/Date:3110066494
:31/83/040/00194/AM16/ 1.12.2016

ision: The Committee considered the case as per agenda and noted that firm has not replied to the DL issued to
. Therefore committee decided final reminder may be setrt to the frm in this regard.

lCase No.; 122 I lst 87 -ALCtt 2Ot6

Case No.:92ノ15/87‐

IALC1/2016

:01/87/050/00485/AM17/

Decision: Based on the examination of the case of firm by Technical Expert (Consultant-l) (S.K) in file no.
0l/87/050100485/AMl7, the committee decided to approve following ad-hoc norms:-

EXPORTITEM QTY IMPORTITEM QTY
1.    ARNITE TV4 240
00%  GLASS  FIBER
REINFORCED    PBT
COMPIIND)

l Kg
PBT CHIPSノGRANULES BASE POLYMER

0.78780K2

GLASS FIBER CHOPPED STRANDS
REINFORCING MATERIAL

0.20200 Kg

2. AKULON K224‐HG5
25%  GLASS  FBER
REINFORCED  FLAME
RETARDN    PA6
叫 ON         6)
COMPOUND)

l Kg

NYLON 6 CHIPS/GRA― ES BASE
POLYMER

0.7158 Kg

GLASS FIBER CHOPPED STRANDS
REINFORCING MATERIAL

0.2525 Kg

ASHOK

辮馴翻盟鼎甜
Udyog BhaⅢan,New Delhi

Status:

DeFerred

HQ File:01/87/050/00483/AM17/

障
ARL2″2″04υ00022/AMロ Lic.No/Date:2410042089

29.11.2016

LIMITED

File:05/24/040/00407/AM17/



DSM PA HS FF HEAT STABILIZER

3.   ARNITE T06 202
UNFILLED
POLYBUTYLENE
TEREPTHALATE  PBT

PBT CHIPS/GRANULES BASE POLYMER

4.   ARNITE TV4 261
(30%  GLASS  FIBER
REINFORCED  FLAME
RETARDANT     PBT
COMPOmD)

PBT CHIPS/GRANULES BASE POLYMER

GLASS rttER CHOPPED STRANDS
REINFORCING MATERIAL

SAYTEX 8010 BROMINATED FLAME
RETARD劇

0.1141

5. ARNITE TV4 230
(15%  GLASS  FIBER
REINFORCED    PBT

PBT CHIPS/GRANULES BASE POLYMER

GLASS FIBER CHOPPED STRANDS

0.1515
ection s3 Der Policy / Procedures.

Case No.:93/15ノ87‐ALCl′ 2016 Party Name:DSM INDIA PVr.
LTD

File File
:01/87/050/00486/AM17/ :31ノ83/040/00196/AM16/

ILic.No/Date:3110066495

21.12.2016

'ecision: 
Based on the examination of the case of firm by Technical Expert (Consultant

l/87/050/00486lLMl7,the committee decided to approve following ad-hoc norms:-

脚 臆柵躙せ馘
Ministry ofoommerCe&indus切
Udyog Bhawan,New Delhi

{S.K.}) file no.

ALC1/2018
105.06.2018

AKULON K222 KGV4 BLACK
20%    GLASS    FIBER
REINFORCED,       FLAME
RETARDANT,PA6(NYLON 6)
COMPOUND

NYLON 6 CHIPS/
GRANUALES
BASE POLYMER
GLASS FIBER CHOPPED
STRANDS
REINFORCING MATERIAL

RA may take consequentiel acdon es per pollcy / procedures.

Name:INTERNATIONAL M""tN"/D"ter?8A
EYORS LrMrrED lalcuzora

9

0.0034K2

l Kg 1.01C10 Kg

l Kg

0.5575 Kg

0.3030K2

ANllMONY TR10XIDE FLAME
RETARDANT 0.0333 Kg

l Kg
0.8450 Kg

RA,ay take consequenti31

Status: Approved

EXPORT ITEM QTY IMPORTIコEM QTY

l Kg

0.650 Kg

0.202 Kg

MELAMINE CYNURATE
FLAME RETARDANT 0.120 Kg
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ion: The committee considered te case as per agenda and decided issue deficiency letter to th" "utilI""Ilffor submission of the following information.

)TeChnical descHptions/sp∝ iFlca●ons,percentage compOsition(byweightD Ofthe products to be exported.

L21」lttr電 壁 霊 哩 墜 聖ヽ 壼
宙ぬ
"ChiCa j“

」ic“Onおrwぉねges ddmed d eachゞ 電e and each Oftterequired in the manufacturing process.
r) chemical name, Technical specifications of items proposed to be imported.

:lH:1':,tt::::f_1"1::i:1'_" l* p^::::': is u.eing riused or.not. Iinot the technical justification for its non-use mayhmish“ .rthe scrapお bdngsOHfぬ esde vaheふ品 L百面轟覇ytli面高品:“
・…V…Vu・υ=“●“υn‐ usc ul■

Material balance indicating calculative statement ofthe requirement ofeach Ofitem for inanufach肛
℃ofeach Ofexport

、rl1 1´ ,

Case No.:95/15/87‐ ALC1/2016 Mcet No/Date:7/87‐

1/2018

2018

'ecision: 
Based on the examination of the case of firm by Technical Expert (Consultant

1/871050100488/AMl7, the committee decided to approve following ad-hoc norms:-
{S.K.})in■ le nO.

EXPORTITEM QTY IMPORT ITEM OTY

1.AKULON K‐ FKMV5
(UNFILLED FLAME
RETARDANT PA 6
oYLON 6)
COMPOIIND)

l Kg
NYLON 6 CHIPs/
GRANULES BASE
POLYMER

0.627821く g

MELAMINE C― TE
(MCA-01)FLAME
RETARDAM

0.37390 Kg

MASTERBATCH
COLOURANT

0.00515 Kg

2.AKULON K225-KS
(lINIFILLED FLAME
RETARDANT PA6
岬 LON 6)
COMPOmD)

l Kg

NYLON 6 CHIPs/
GRANULES BASE
POLYMER 0.62782K■
MELAMINE CYNURATE
(MCA‐01)FLAME
RETARDAM 0.373901(Я
MASTERBATCH
COLOURANT 0.00515 Kg

3.AKULON K224‐ HG5
(25%GLASS FIBER
MINERAL FILLED
FLAME RETARDANT
PA6 on′LON 6)
COMPolIND)

l Kg NYLON 6 CHIPS/
GRANULES BASE
POLYMER 0.71580 Kg
GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL 0.25250 Kg
MASTERBATCH
COLOURANT 0.00545 Kg
DSM PA HS FF HEAT
STABILIZER 0.00343 Kg

ASHOK C高層i::f::|ど
2z確ァ

棚 潔 :鰍躙躙
M鳴り

=M、
輛じ獣響

File:01/87/050/00545/AM17/ :03/94/040/00869/AM17/

Name:DSM INDIA PVr.

File:01/87/050/00488/AM17/ Flle 131/83/040/00074/AM17/



4.AKULON K224‐ HG3
(15%GLASS FIBER
REINFORCED PA 6
o■■ON6)
COMPOUND)

l KG NYLON 6 CHIPS/
GRANULES BASE
POLYMER 0.83325 Kg
GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL 0.15150K2
MAS‐ RBATCH
COLOURANT 0.01020 Kg

5, ARNITE T06 202

(UNFILLED PBT
COMPOUND)

l Kg
PBT CHIPS/GRANULES
BASE POLYMER 1.01000 Kg

6. ARNITE TV6 241 SN
(20%  GLASS  FIBER
REINFORCED  FLAME
RETARDANT   ooN
BL00MING)     PBT
COMPOIIND)

l Kg

PBT CHIPS/GRANULES
BASE POLYMER

0.63326 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.20200 Kg

MASTERBATCH
COLOITRANT

0.010101く g

SAYTEX 8010
BROMINATED FLAME
RETARDANT

0.08688 Kg

ANTIMONY TRIO測DE
FLAME RETARDANT 0.0651l Kg

7. AKULON S 223‐ G6
30%glass Abre reinforced

PA`6 oylon 66)
compound. l Kg

NYLON 66 CHIPS/
GRANULES BASE
POLYMER

0.69145 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL 0.30300K貫
MASTERBATCH
COLOURANT 0.2040 Kg

8. ARNITE TV4 261

(30%GLASS FIBER
REINFORCED FLAME
RETARDANT PBT
COMPOUND)

l Kg

PBT CHIPS/GRANULES
BASE POLYMER

0.531901く g

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.303001く g

SAYTEX 8010
BROMINATED FLAME
RETARDANT

0.11400 Kg

ANTIMONY TRIO測DE
FLAME RETARDANT

0.03350 Kg

9. ARNITE T06 200D

o』NFILLED PBT
COMPOUND) lK■

PBT CIIIPS/GRANULES
BASE POLYMER 1.01000Kg

10.ARNITE TV4 240
(20%GLASS FIBER
REINFORCED PBT

l Kg PBT CHIPS/GRANULES
BASE POLYMER

0.78780 Kg

GLASS FIBER CHOPPED 0.20200 Kg
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STRANDS REINFORCING
MATERIAL

0.01716 Kg

11.ARNITE TV4 230

(15%GLASS FIBER
REINFORCED PBT
COMPOIIND)

PBT CHIPs/GRANLLES
BASE POLYMER
GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.1515 Kg

RA action sq per Poticy / Procedures.

No.:91ノ15/87‐ALClノ2016 Party Name:DSM INDIA PVT. Mcet No/Date:7/87¨
TD IALC1/2018

05.06.2018

HQ File:01/87/050/00484/AM17/ RLA File:31/83/040/00168/AM16/ Lic.No/Date:3110066517
27.12.2016

'ecision: 
Based on the examination of the case of firm by Technical Expert (Consultant

11871050/00484/ANllT,the committee decided to approve following ad-hoc nomrs:-
{S.K.})in■ le nO.

EXPORTITEM QTY IMPORT ITEM OTY

1.AKULON K― FKMV5
o』NFILLED FLAME
RETARDN PA6
oYLON 6)
COMPOUND)

l Kg

NYLON 6 CHIPS/
GRANULES BASE
POLYMER

0.62782 Kg

MELAMINE CYNURATE
(MCA―C11)FLAME
RETARDN

0.373901(g

MASTERBATCH
COLOURANT

0.00515 Kg

2.AKULON K225‐ KS

―
ILLED FLAME

RETARDANT PA6
0■■ON6)
COMPOIIND)

l Kg

NYLON 6 CHIPS/
GRANULES BASE
POLYMER 0.62782 Kg
MELAMINE CYNURATE
(MCA‐01)FLAME
RETARDAM 0.37390 Kg
MASTERBATCH
COLOURANT 0.00515 Kg

3.AKULON K224‐ HG5
(25%GLASS FIBER
MINERAL FILLED
FLAME RETARDANT
PA6(NYLON 6)
COMPOUND)

l Kg NYLON 6 CHIPs/
GRANULES BASE
POLYMER

0.71579 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.25250 Kg

MASTERBATCH
COLOURANT

0.00545 Kg

DSM PA HS FF HEAT
STABILIZER

0.00343 Kg

4.AKIJLON K224-Hdる   | lKG   I NXLQ型 ⊆⊆塁聖旦
`        |

0.68100K負

ASHOK C

躙 記柵 躙
M面stryJ」溜器‰l思鮒響



り
，

(30%GLASS FIBER
REINFORCED PA 6
cNYLON 6)
COMPOmD)

GRANULES BASE
POLYMER
GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.30300 Kg

KBR BASED PA HS FF HEAT
STABILIZER

0.00280 Kg

5. ARNITE T06 202

岬 FILLED PBT
COMPOUND)

l Kg
PBT CHIPS/GRANULES
BASE POLYMER 1.01000 Kg

6.ARNITE TV6 241 SN
(20%  GLASS  FIBER
REINFORCED  FLAME
RETARDANT   (NON
BL00MING)    PBT
COMPOUND)

l Kg

PBT CHIPS/GRANULES
BASE POLYMER

0.63326 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.20200 Kg

MASTERBATCH
COLOURANT

0.01010 Kg

SAY「EX 8010
BROMINATED FLAME
RETARDフ電NT

0.08688 Kg

ANTIMoNY TRIO測DE
FLAME RETARDANT 0.06511隆

7.AKULON S223‐G6
(30%GLASS FIBER
REINFORCED PA 66
oⅣLON 66)
COMPOLIND)

l KG NYLON 66 CHIPS/
GRANULES BASE
POLYMER

0.69145 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.30300 Kg

MASTERBATCH
COLOURANT

0.02040 Kg

/ Procedures.

Decision:The cOrШnittee considered the case as peF agenda and decided to ca11 lЮ m the mm the No o● ectiOn
Certiflcate issued by Ministt Of Environment and Forest along with a sheet in tabular fom indicating the NOC granted
kt′ ′ヽrヽ口● ..^..′^11^^… `:11_^▲ =^_ _r=___  . ■  .●     o        .    _drubbertubes scmpLAdimceA品

`=嘉

liξ葛ご蔦品五:Л覇滞品謀謀MOEF as well as utilization ofhpo■o
the last three ycars.

:The COnlnlittee cOnsidered thc case as peF agenda and decided tO call“
rn thc Flrln the No o可 cctiOn

ASHOK

32

Case No.:55/16/87‐ ALC1/2016

甲躙
に丁1翻r動

‐
HQ File:01/87/050/00582/AM17/ RLA File:22/24/040/00065/AM16/ しic.No/Date:2210015624

29.12.2016
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tificate issued by Ministry of Environment and Forest alongwith a sheet in tabular form indicating t* NOC garted
MOEF as well as utilization of imported rubber tubes scrap in Advance Authorizations and Restricted lmport

for the last three years.

m… m肺

ド

¨ M…

1濶

細 ‐

QmeЮν8705υ00487AM17 1RLAⅢe3ν8ν04000067AM17 1ぶ
熙
α3H0066534

)ecision: Based On the examinadon of the case of Arln by Technical Expert(cOnsultant{
1/87/050/00487/AM17,the ColFlmittee decided to approve f01lowing ad‐ hoc■oms:‐

―

|

S.K.})in flle lЮ .

EXPORTITEM QTY IMPORTI¶EM OTY

1。 ARNITE TV4 260 S
KN.01.74

(THERMOPLASTIC
POLYESTER/
POLYBUTYLENE
TEREPHALATE).

l Kg
PBT CHIPS/GRANULES BASE
POLYMER

0。50190 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
NIATERIAL

0.30300 Kg

SLFR‐2

DECABROMODIPHENYL
ETHANE

0.06600 Kg

ANTIMONY TRIO測DE
FLAME RETARDANT

0.06370 Kg

Sactolith HDS 0.01100 Kg

2.ARNITE TV4 261 SF
F604.84

(THERMOPLASTIC
POLYESTER/
POLYBUTYLENE
TEREPHALATE)

l Kg

PBT CHIPS/GRANULES BASE
POLYMER

0.51500 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.303001く g

Saytex PBT 621 FLAME
RETARDノ知NT

0.11000 Kg

ANTIMONY TRIO測DE
FLAMERETmN

0.07210 Kg

Sactolith l口DS 0.0113 Kg

3.ARNITE W4260S
W.00.19

(THERMOPLASTIC
POLYESTER/
POLYBUTYLENE
TEREPHALATE)

l Kg PBT CIIIPs/GRANULES BASE
POLYMER

0.49900 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.30300 Kg

SLFR‐2

DECABROMODIPHENYL
ETHANE

0.06600 Kg

ANTIMONY TRIO測DE
FLAME RETARDANT

0.06370 Kg

Sactolith IIDS 0.01100 Kg

4.ARNITE TV4 261 SF
困 .00.19

(THERMOPLASTIC

l KG PBT CHIPs/GRANULES BASE
POLYMER

0.511001く g

GLASS FIBER CHOPPED 0.30300 Kg
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POLYESTER/
POLYBUTYLENE
TEREPHALATE) Saytex PBT 621 FLAME 0.11400 Kg

take action es per Policy / Procedures.

Case No.:44/16/87‐ P賀りName:DSM INDIA PVr.

DeCision:Based On the examination of the case of 6hn by T∝
hnical Expert(cOnsultant{s.K.})in■ le nO.1/87/050/00571/AM17,the Conlmittee decided tO approve fonowing ad_hOc nomsi‐

IMcet No/Date:7/87‐
IALC1/2018

05,06.2018

.No/Date:3110066564

7.01.2017

No.:56/16ノ 87ⅢALClノ2016 PttName:SASA RIIBBERS
lMeet No/Date:7/87-

ATE LIMllLD IALC1/2018

05.06.2018

Lic.No/Date:2410042143

lo8.o2.2ot7

:30101o3946

In: The committee considered the case as per agenda and decided to call from the firm the*" 
",1r,::::l-9:1$:,: issued by Mjryg o}Eoviron ."t *a r"irrt Jong with a sheet in tabular fonnindicating the Noc sranted iy MonF as welr ur 

"tlrr"tion 
;i-il;JJfr##:ffi'il"i[r'.:#

Authorizations and Restricted Import Licenses for the last three ye;. 
-'

Specifications ofrubber scrap to be imported.

:The Commi"ee considered the case as per agenda and decided to ca11 lЮ
m the■m the No o可 ectiOn

issued by Ministy OfEnvironlnent and Forest along with a sheet in tabular fom indicating the NOC pnted
as w● 11,s ll,111夕●|:A.■ AF:"_^“ ^■ _.■■^_=_L^_____  ・  ▲ ■      ●  ●  .dmbbermtLぎ :jtt■ I鳥ぶU:I品詰嘉誌1ざIIど鷲詰装r品ぶli獣熙W鳳 檻 糠
「

HZ面°nO負岬 0■e

躙 :記調器躙
Mhidry of Commerce&indus町
Udyog Bhawani New Delhi

ARNITE TZ 6280(20%GLASS
FIBER REINFORCED MIcRO
SPHERE    BASED    PBT
COMPolIND)

PBT CHIPSノ GRANULES
BASE POLYMER
GLASS FIBER CHOPPED
STRANDS REINF.AGENT

RA may take consequential ection es per policy / procedures.

lCase No. :50/l I 87 - ALCL t2lt7
RECLAMAT10NS PVT.LTD; 1/2018
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Ｆ
‐
‐３８
卜
‐

陣里lTITTttr"
RLA File :03 /9 5 I 040I00044t ANIJZ t |Li..Nolo"teor I 08 I I 46 I

Lsion: The Committee considered the case as per agenda and decided to givcpersonal Hearing to *r. n., *ittical and production persons who are well versed *ith th".".".

Decision:The cO_1"ee considered the case as per agenda and decided tO cal1 6Ю
m the arm the No o可 ectiOn

Certincate issued by Ministt Of Environment and Forest along宙
th a sheet in tabular foml indicating the NOC granted

hv M∩ロロ ,。 ..′ 0‖ .. .,■ 11..^`^_ ^r l___^“ ^」 _J_1__ . 1        ・  . ●lpo■ d mbb∝ 籠bes lcrあ 島 鳳 黒 ξI品 高 温

V温
鷲 :ぶ満 葛 路

y MOEF as wen as utilization of in

icenses for the last three years.

Decision:The cO_itteeconsideredthecl:e as per agenda and decided tO call“
m the rm the Noo可 ectiOn ~

ce■irlcate issued by Ministv OfEn宙 roment and Forest along with a sheetin tabular form indicating the NOC granted
hv MOFF,O■ v`■ oo■ 1■ 11″ _■ ^"^r`__^“ ^■ ■__^Jこ _■ ___   ・  A ●     ●  ●
器鳳穏 :1指諸FHZtt°

n Ofimpo● ed butyl mbes sc岬孟Ad`轟温 品温 玉稿蔦濫 j稀滞ぶ恩

[¨
い…田岬亥
~1濶輌‐

ー

FQm∝
m慇7“∽m86/AMW

「

墜壁 翌里 11望ダ7‐ALC12017 L里 と翌聖 望PHN00R  tteaNo/Dttα 787‐  卜ta如鋸  |

#:a-
ASHOK CIIANDER BiiATT

Fore[gn Trade Development Officer
DlBdorde General of Foreign Trade
Ministry of Comrnerce & lndustry

Udyog Bhamn, Nary Delhi

No.:l/16/87-ALCll2Ot6 lpartyName: VISENINDUSTRIES

:0r/87/050/005 28/ ANuT / lnra rite.ol tgsto+otoozzzt *tw ffi
tr! The Committee considered the case as per agenda and decided to give Personal Hearing to tl. nr, *itf,
and production persons who are well versed with the case.

No.:63/16/87-ALCUZ0[6 lpurtyNurner. VfSfN INDUSTRIES

tr:TheCommitteeconsideredthecaseasperagendaanddecidedtogi,.p"offi
and production persons who are well versed *ith th" "^".

File:03/95/040/00717/AM17/
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IALC1/2018
105.06.2018

ALC1/2018

Case No.: l0l/2 tS7 -dL0tt2lt7 PaJり Name:TINNA RIIBBER No/Date:7/87‐
INFRASTRUCTuRE LTD. 1/2018

,06.2018

Name:KRISHNA lMeet NotDate:7/87-
1測DANTS PvT.LTD. ALC1/2018

05.062018

対o■■e cOm慣∝consid∝ d■ecぉeな
"r tte血
祖d“dtt 
λ鍔紺i槻亀糧記』器器iflcate issued by Ministry of Envirollunent and Forest along with a sheet in ta

イ∩口F¨ ■.7●‖●●1.■ 1:″_`^_^r:__^“ ^■ __^_J4_   ・  ● ●     ●  ●     .調u"dttSh A品
`ビ

ス高品l品轟IttI貞凛1品滞 品:凛」甘晨旧駐
H tt udHza●Onof Ⅲm

F空 理 Pα Ⅵ SEN INDUSTRIES:IMeetNo/D■ α7/87‐

n:TheCommitteeconsideredthecaseasperagendaanddecidedtogiu.p"offi
and production persons who are well versed *iih th".^".

PartyName: VISEN INDLTSTPJES lMEt N"/D"t.r/SZ

ision:TheCommitteeconsideredthecaseasperaceu-&anddecidedtosi""m
ical and production persons who are well versid *iih th. ."r..

HQ Ⅲ e Юν87Ю5υOm58/AMW IRLARLЮ 52″o4υ00661/AM17陣αNげDatαO"0402 H l

:necomm∝∞面ほd■ecぉe tt per agmぬ祖d“dd“ゎ
畔鍔i鞣軋糧潟ざ闘‖issued by Mi」 s●γ OfEnviЮ nlnent and Forest a10ng with a sheetin tabu

ls wellぶ utili7ntinn nf imnA■ 0月 ●."ハ  ..^_― -1_ ▲」_____ ム ′■  ●  ●

"h■
ヾ

お面 HZ“°nOf hpO■ ed t"ξ高 百 劇 v田お温 I:高L驚撚 選島 軋 :よ悧 胤 :Ⅷ 麗

Decision 3 The committee considered the case as per agenda and decided to refer the matter tO Technical Expert

(COnSultant l_sK)

「

FaseN∝ 5ツlβ 7‐ALC12017

lCase No.:61/l tB7 -trJ.;Ct l2lt7

Case No. :9712/87 - ALCU2OI7 Party Nalne:JINDAL POLY

Case No.:20l3 lS7 -ALCU2O|7

瘍 盤譜囃躙
Ⅲ
躙 棚 諾 鰈

Filc:01/87/050/00592/AM17/

Status:

Deferred

LA ΠLЮν%Ю4υO“
"/AM17幌 :源 彎

α

“

Ю制 2∝9

Flle

Status: Approved
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Lic.No/Date:0310812679

124.04.2017

The committee considered the case as per agenda and decided decided to approve Adhoc Norms .s *A.r,

POLY   (OXY‐ 1,   2‐
ETttEDIYL)ALPIIA‐
BUTYL‐ OMEGA‐
IWDROXY‐ 850/O MIN

168000 Kg

TRI  ETHYLENE  GLYCOL
MONO BUTYL ETHER

RA may take consequential action as per policy / procedures.

No。 :135/2/87¨ ALC1/2017 Name:DSM INDIA PⅥ
. No/Date:7/87‐

1/2018

.06.2018

DeCision: Based On the examination of the case of f― by Technical Expert(COnsultant{S.K.})in flle no.
1/87/050/00192/AM18,the Conlmittee decided to approve f0110wmg ad‐

hoc nOnns:‐

EXPORTITEM QTY IMPORT ITEM I QTY

1. ARNllE T06 202

(lJNFILLED PBT
COMPOUND〕

l Kg
PBT CHIPs/GRANULES
BASE POLYMER 1.01 Kg

2. ARNITE T08 200
Natwal UNFILLED
Polybutylene Terepthalate

(PBT)Compourld
l Kg

PBT CHIPs/GRANULES
BASE POLYMER

1.01 Kg

3.ARNITE TV4 230(15%
GLASS FIBER
REINFORCED PBT
COMPOUND)

l Kg
PBT CHIPs/GRANULES
BASE POLYMER

0.845 kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0 1515 kg

4.ARNITE Tv4 261(30%
GLASS FIBER
REINFORCED FLAME
RETARDノ ロヾ

「 PBT
COMPOUND)

l KG
PBT CHIPS/GRANULES
BASE POLYMER

0.5571 kg

GLASS FIBER CH10PPED
STRANDS REINFORCING
MATERIAL

0.303 kg

SAYTEX 8010
BROMINATED FLAME
RETARD7嘔NT

0.114 kg

ANTIMONY TRIO測DE
FLAME RETARDANT

0.03350 kg

翻 靱 1憮M躙
棚 憾鰈

File

EXPORT ITEM QTY IMPORTITEM QTY

113568 Kg

ETHYLENE O測DE 30660 鞣

File :3 l/83/040/000 I 7/AM I 8t@
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5.ARNITE TV6 241 SN

(20%GLASS FIBER
REINFORCED FLAME
RETARDN ooN
BL00MING)PBT
COMPOUND)

0.01010 kg

SAYTEX 8010
BROMINATED FLAME
RETARDANT

BASE POLYMER

action as per Policy / procedures.

FttemJ観

ぉ■ALα″m7「
…

辮 Ⅶ

I濶

動

「И 蜘 4α∞∝9/AMW勝
淵 彎

酬 Ю

“

″

"
case of flm by Technical Expert(cOnsultant

o approve following ad‐ hoc■ Oms:_

下

|

{S.K.})in■ le nO.

EXPORT ITEM QTY I「ИPORTITEM OTY

I. AKI.'LONK-FKMVs
(TJNFILLED FLAME
RETARDANT PA 6
(NYLON 6)
coMPoLJND)

l Kg NYLON 6 CHIPS/
GRANULES BASE
POLYMER

0.62782 Kg

MELAMINE CYNURATE
(MCA‐01)FLAME
RETARDフ嘔NT

0.373901(g

MASTERBATCH
COLOURANT

0.005151く g

2. AKTJLONGA-XLG6
(30% GLASS FIBER
MINERAL FILLED
POLYAMIDE G.IYLON )
coMPoUND)

l Kg NYLON 6 CHIPs/
GRANULES BASE
POLYMER 0.558001(g

Novamid‐ Nylon 61/60 Chips
X‐21F07 BASE POLYMER

0.101oo l(g
ECS03T‐275WR       ~
REINFORCING MATERIAL 0.30300 Kg
MASTER gEtCH N 5AIIOAA
COLOURANT

0.020001く g

KBrbased P01yAd PA HS FF
HEAT STABILIZER

0.00500 kg

ASHOK C
ForebnTrade DeveiopmentOmcer

熾 棚篤Ⅷ甜
udyOg Bhawan,New Dd日
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3.AKULON K224‐ HG5
(25%GLASS FIBER
MINERAL FILLED PA6
NLON6)
COMPOUND)

l Kg NYLON 6 CHIPS/
GRANULES BASE
POLYMER 0.71580 Kg
GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL 0.252501(g
MASTERBATCH
COLOU帥 0.005451く ,
KBR BASED PA HS FF HEAT
STABILIZER 0.003431く g

4.AKULON K224‐ HG6
(30%GLASS FIBER
REINFORCED PA 6
岬 LON 6)
COMPOUND)

lKG NYLON 6 CHIPS/
GRANULES BASE
POLYMER 0.68100 Kg
GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL 0.30300 Kg
KBR BASED PA HS FF HEAT
STABILIZER 0.00280 Kg

5.AKULON K225‐KS
(lINIFILLED FLAME
RETARDANT PA6
叫 ON6)
COMPOUND)

l Kg
NYLON 6 CHIPS/
GRANULES BASE
POLYMER

0.62782 Kg

MELAMINE CYNURATE
(MCA‐01)FLAME
RETARDANT

0.37390 Kg

MASTERBATCH
COLOURANT

0.00515 Kg

RA may take consequendal actiOn as per PoucD / Procedures.

No.:55/1/87‐ ALCl′ 2017 Name:RELIANCE No/Date:7/87‐

1/2018

.06.2018

noted that reply to DL is awaited■ om the

LTD.

m「 Q RL Юν87“∽ 0%5/AMW卜 A RL Ю3つy“0畑 m5/AMW

iion: The Committee considered the case u. pe, ag"nda *d
Therefore committee decided to defer the case.

「 F…

'仰
87‐ALC1/狙 71鰤

難 辟

Lic.No/Date:0310813631

隔
1 5ed

No。 :94/2/87‐ALC1/2017

昇先5υOm 5ν AMlν  囲
もlo■:  As per the written comments A

3olnmittee approved foHowing adhoc nl orIIns:

EXPORT ITEM QW IMPORTITEM QTY Recommended
的

Other Specialty 300,000 kg 1.NATURAL RUBBER 0.16 kg
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relevant Nattal

Rubber/S´ athetic
Rubber Based
Compounded Sheets.

3.NITRILE RUBBER NBR

0.018 kg

0.0125 kg

10.ZINC OXDE ACTIVE C‐ 30

There should be a velue crp on AntlorldanuRetera""la@
'Rubber chemlesl' as per General Note g of the Hendbook of procedures vol- Ir.

RA may take consequential action as per policy / procedures.

No.:34′7/87oALC1/2018 Name:STIC‐ON PAPERS Meet No/Date:7/87‐
VT LTD ALC1/2018

105.06.2018

1諸∬出TЮ
Я0065243

Decision:Thecommitteeconsideredthecaseasperagendaanddecideda""

Approved

12017

! The committee considered the case as per agenda and decided decided to approve Adhoc Norms * *A".
EXPORTITEM QTY TMPORTTTEM I orv

SELF ADHESIVE FILM
BOPP WHITE(130 GSM
1/‐ 10%)

600000 Sq. Meter

RELEASE BASE
PAPER¨ GLASSINE60
GSM‐「/‐ lo%_
VARIOUS cOLOURS‐
VARIOUS wIDTHS

62400;0 Sq. Meter

ADHESIVE(55%
Solidt/_lo%)(wtter
Based)/ACRYLIC
EMULS10N

RA may take consequential action er per policy/ procedures.

:01/87/050/00114/ANf19/ :09/24/040/00162/AM18/

BOPP FILM‐60
MCRONS十 /‐ 10%_
WHITE‐ VARIOUS
WIDTHS

No.:35/7/87-ALCt/201 8 lpartv Name:
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ADHESIVE FILM

METALIZED
1/‐ 10%)

600000 Sq. Meter BOPP FILM‐50
MICRONS+′‐10%_
SILVER METALIZED―
VARIOUS WIDTHS
RELEASE BASE
PAPER‐ GLASSINE‐60
GSM 1/‐ 10%_
VARIOUS COLOURS―
VARIOUS wIDTHS

624000 Sqo Meter

ADHESIVE(55%
Solid十 /‐10%)(water
Based)/ACRYLIC
EMIILSION

RA may take consequential action as per policy / procedures.

Name: STIC-ON pApERS lM;r N"/D"t.r/87-
IALC1/2018
105.06.2018

器脇5αtt b/AMW I鶴5胸υ剛
“
/AMW I脚鰍警酬∞“

25

The committee considered the case as per agenda and decided decided ,o uffiu" eat * No.rn *

rision: The committee observed that firm has not replied to DL issued to them and decided that a final ."tnind",
be issued to the firm by post.

ASHOK C百言尋Z'子

`:],7要

些舅Z多

訛鷹澳認調:躙器辮
M面stry dCommerce&hdus町
Udyog Bhawan,New De!hi

SELF ADHESIVE FILM
BOPP CLEAR/
TRANSPARENT(125
GSM 1/_10%)

200000 sqo MctcF

BOPP FILM‐50
MICRONS t/‐ 10%_
CLEAR/TRANSPARE
NT‐ VARIOUS
WIDTHS

208000 Sq. Meter

RELEASE BASE
PAPER― GLASSINE‐60
CSM十 /‐ 10%_
VARIOUS COLOURS‐
VARIOUS wIDTHS

208000 Sq. Meter

RA may take consequendhi actlo■ as per POucy′ PrOcodures.

主

衝 雨

T而

万
~[壁

lジ

mm¬

濶

纂

戸ずQШ
∝mttm50∞4%/AM‖

ADIIESⅣE(55%
SoHd″ _lo%)(Water

Based)/ACRYLIC
EMULSION



lCase No. :35/9/87 -ALCltzOtT
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1呻 Name:ARCHROMA INDIA No/Date:7/87‐
ATE LIMITED 1/2018

.06.2018

ision:The commttee observed that Flm has not rephed to DL issued to them and decided that a flnal reminder

be issued to the A口 n by post.

sion:■e cOllllmittee considered the case as per agenda and decided to opprove following ad_hOc noms onthe
ofearlier decision taken in the Norllls Committec Mecting No.09/87 Dated 31.01.2018:‐

EXPORT ITEM QTY I「ИPORTITEM QTY
EXAMOL OTDA 401
Polyether Polyol

l Kg Propylene Oxide 0.7710 Kg

Ortho-Toluenediamine 0.1974 Kg

Triethanolamine 0.0846 Kg

RA may take consequential action as per policy / procedures.

IMeet No/Date:7/87‐
POLYMER SYSTEMS PvT. lercvzors

lsion:The conlmittee considered the case as per agenda and decided to approve following ad‐ hOc noms onthe
ofearlier decision taken in the No― Committec Meeting No.09/87 Dated 31.01.2018:‐

EXPORT ITEM QTY IMPORTITEM QTY
EXAMOL OTDA 401
Polyether Polyol

l Kg Propylene Oxide 0.7710 Kg

Ortho‐ Toluenedialnlne 0.1974 Kg

Triethanolamine 0.0846 Kg

RA may take consequential action as per policy / procedureg.

Meet No/Date:7/87‐
LABORATORIES PVT LTD IRI.CITZOIA

Ｆ
‐
‐５９
ト
ト

FQm∝
∝慇7“∽ m16/AMツ

ト

A Rb Ю92″o4νO∞40/AMW囲
嘱 彎
αO"00“549

Decision: The Committee considered the case ^(Consultant 2).

lCase No.:2519/87 -LLCll2Lt7 Ptt Name:EXPANDED
POLYMER SYSTEMS PVT.

Meet No/Date:7/87-

Case No。 :36/9/87‐ALC1/2017

Lic.No/Date:0310816264

Case No.:37|7/87-ALCl/2018
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No■ 21/6/87‐ ALC1/2017 alty Nanle:DSM NDIA PVT
TD

eet No/Date:7/87-

iC1/2018

062018

FQ皿
∝
"/87/05υ
00407/AM18/貯 訛

“

1/83/040/00084/AM18/腔

淵
e31100饂
"|

1硼蝸0枷L鷺棚盤L識∫聯』臨 鑑酬 惚 F Om・耐`K )in flle nO
EXPORTITEM QTY IMPORTITEM

'TY
l AKULON K‐
FKMV5/CIKN 00 73ヽ 76510

oNFILLED FLANIE
RETARDAblT PA 6 on■ON6)
CONIPOuhlD)

l Kg NYLON 6 CHIPS/
GRANULES BASE
POLYMER

0 62900 Kg

MELAふ側 ECヽ知 RATE
(MCA‐01)FLAME
RETARDANT

0 09000 Kg

CALCIUM STEARATE
MOULD RELEASE ACENT

0 00600 Kg

翻 ANOX ANT10XlDANT 0 00100 Kg
HF ADD COPOLYMER
ADDITlVE

0 02400 Kg

2 AKULON K225-
KSヽBK25019ヽ76510

oNIFILLED FLAME
RETARDANT PA6障 LON 6)
COMPOUblD)

l Kg NYLON 6 CHIPs/
GRANULES BASE
POLYMER

0 83860 Kg

MELAMNE CYNURATE
(MCA l11)FLAME
RETARDANT

0 12350 Kg

MASTER BATCH N 54/14
COLOURANT

0 02000 Kg

THANOX ANT10XIDAN r 0 00500 Kg

3 AKULON K224-
HG5毬 K00001ヽ76510(25%
GLASS FIBERヽ lINERAL
FILLED PA6(NYLON 6)
COMPOUND)

I Kg NYLON 6 CHIPS/
GRANULES BASE
POLYMER

0731X10 Kg

CLASS FIBER CHOPPED
STRANDS RENFORCNG
MATERIAL

0 25000 Kg

MASTER BATCH PE 48/93
COLOURANT

0 00500 Kg

PA HS FF HEAT STABILIZER
000300K貫

4 ARNITE
TV6241W5 03 10ヽ 86HlF(20%
GLASSFIBER REMORCED
FLAME RETARDANT PBT
COMPOUND)

l Kg PBT CHIPs/GRANULES
BASE POLYMER

068200K8

GLASS FIBER CHOPPED
SlRANIDS RENORCNG
NIATERIAL

0 30300 Kg

LLDPE MC PIcMENT 001100K■

ARNITE
T06200Dヽ S20622ヽ 76510
oFILLED PBT COMPOuND

l Kg
PBT CHIPS/GRANULES
BASE POLYMER

1 01000 Kg
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6.ARNITE               ~
TV4660Sヽ 99.99.99.ヽ 76510(30%
GLASS FIBER REINFORCED
FLAME RETARDノ ロヾ r PBT
COMPOUND)

l Kg PBT CIIIPS/GRANULES
BASE POLYMER

0.36000 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.303001く g

ANTIMONY TRIO測DE
FLAME RETARDJuNT

0.03000 Kg

ICase No.:41′9/87oALC1/2017 Party Name:恥EERNAT10NAL
lcoNvEYoRS LIMTTED

ion: The committee considered the case as per agenda and decided issue deficiency letter to th" uuthlilIli'for submission of the following information.

)TeChnical descHptions/specincations,percentage cOmposi● On oy weight)。fthe products tO be cxpOrted.

L21rttr電壁里 埋翌 、1聖:宙
ぬ
"Chた
d“
・
iCationお r wastages ddm“ 江e“h゛age md each Ofぬerterials required in the manufacturing frocess.

Chemical name, Technical specifications of items proposed to be imported.
Whether the scrap generated in the- process is being reused or not. Iinot the technical justification for its non-use may
.ryr"t+* If the scrap is being sold, the sale value/tmmercial value may be indicated.
e)MateHalbalanccindicatingcalculativestatementoftherequirementOfeachOfitemfOrmanufacmК

OfeachOfexport
product.

lMeet No/Date:7/87-
ALC1/2018
Ю5.06.2018

No。 :45/9r87¨ALC1/2017 P田けName:LOPAREX INDIA No/Date:7/87‐
PRIVATE LIMITED 1/2018

.06.2018

Approved

鵬跳,∽“
86/AMW i

File Lic.No/Date:0310816444
AM18/ 10.2017

: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

SILICON COATED POLYESTER
FILM (RELEASE LINERS)(loo
MICRON  +  /  _  10%)
70000 KGS 499800 SQM

POLYESTER FILM(10o
MCRON+/‐ 10%)

l.MKgkg
content in the

SILICONE POLYMER

CATALYST FOR SILICONE

RA may take consequentlal actlon as per pollcy / procedurec.

ASHOK

IMPORTITEM



Case No.: l3/E/87 -trLCt t20t7 lParty Name: RELIANCE

l: The Committee consider the case as per agenda and noted that reply to DL is awaited from the firm.
committee decided to defer the case.

Decision:TheCommitteeconsiderthecaseasperagendaandnotedthut,.pffi
Therefore committee decided to defer the case.

Pa=y Nalne:RELIANCE
INDUSTRIES LTD.

Mcet No/Date:7/87‐

ALC1/2018
Ю5.06.2018

No/Date:7/87‐

1/2018

Hν
「

卜

A meЮν9y“υ00440/AMlЧ
Hc伴螺 彎

α03Ю8"00865「Qm∝ O1/8705υ 00428/AM

liTheCommitteeconsiderthecaseasperagendaandnotedthat,.ply.offi
committee decided to defer the case.

“「
QⅢ∝∝お7ЮW0042ツAMⅣ

卜
AⅢ∝
“

″yo4∽

“

o8/AMⅣ
襴
c弾
嘱 彎
α∞Ю譴6997

No/Date:7/87‐

1/2018

No.:14/3/87‐ ALC1/2017 PartyName: RELIANCE ilMeetNo/Date:7/87‐
ALC1/2018
105.06.2018

13.11.2017

No.:15/8/87‐ ALCl′ 2017 Name:RELIANCE lMeet No/Date:7/87-
INDUSTRIES LTD. ALC1/2018

ASHOK

n: The Committee consider the case as per agenda and noted that reply to DL ir;i,.d fr; ,h, fi;
: committee decided to defer the case.

耐     師驀而而67「Q me Юν8705∽0432/AM
l: The Committee consider the case as per agenda and noted that reply to Dt is awaited from the firm.
committee decided to defer the case.

lp5.06.2018

ΠおЮ3/95/040/00349/AM18/:Lt.No/D■α0310816998

The Committee consider the c,ule iN per agenda and noted that reply to DL is awaited from the fi'm.

鷺鱚 靱D曲¨
"neral

lCase No. : I 0/8i/87 -ALCL t2lt7

HQ File:01/87/050/00433/AM18/

褥 漱熱l鮒

26
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committee decided to defer the case.

Case No.:19/8/87‐ALC1/2017 Party Name:RELIANCE
INDUSTRIES LD.

Mcet No/Date:7/87‐

IALC1/2018

Decision: The Committee consider the crue as per agenda and noted that re,ply to DL is awaited ao.,n" n *
Therefore committee decided to defer the case.

105.06.2018

P田りName:RELIANCE
INDUSTRIES LTD.

Mcet No/Date:7/87‐

ALC1/2018
05.06.2018

No。 :18/8/87‐ALC1/2017 lPartyName: RELIANCE rlMeet No/Date:7187-
INDUSTRIES LTD. ALC1/2018

Ю5,06.2018

1/2018

.06.2018

Name:RELIANCE No/Date:7/87‐

1/2018

.06.2018

HQ Rb Юν87“∽ 0“1/AMW~卜 A RL Ю3″y“OЮ
“

2/AMW階
∬盤 号
α

“

Ю8171"

l: The Committee consider the ease as per agenda and noted that reply to DL is awaited from the firur.
committee decided to defer the case.

l! The Committee consider the case as per agenda and noted that reply to DL is awaited from the finn.
committee decided to defer the case.

「
QHblν87/05υ 0043α AMlν

 lRLAⅢ
eЮν9y“αO“94/AMlν lレ

∬鰍 彎
α0310817321

Decision:TheCommitteeconsiderthecaseasperagendaandnotedthat."pffi
Therefore committee decided to defer the case.

"「
QⅢ∝∝お7“α∞弔8/AMWド AⅢ∝

“

″5解α∞Я8/AMW伊
iⅧ 彎
α

"Ю
譴

"“
l! The Committee consider the case as per agenda and noted that reply to DL is awaited from the firm.
committee decided to defer the case.

M辮柵 鳳鰈

Case No.:23ノ8/87‐ALC1/2017

lCase No. : I 7/E 187 -ALCL tZOtT
INDUSTRIES LTD.

Case No.:20/8/87‐ALC1/2017

Case No.:2273/87oALClr2017

File :01/87/050t00437 I AM|S/ IRLA F,t.

Mcet No/Date:7/87‐

旭 C1/2018
35.06.2018

Status:

DeFerred

Name:

File :01/87/050/00435/AMt8/ @

Name:RELIANCE
LTD.

74
Status:

Deferred
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QⅢ∝∝お知 5υ∞

“
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“

17/AMWttiⅦ
彎
α

“

Ю817325

Decision:TheCommitteeconsiderthecaseasperagendaandnotedthat'"pffi
Therefore committee decided to defer the case.

l! The Committee consider the case as per agenda and noted that reply to DL is awaited from the firm.
committee decided to defer the case.

Meet No/Date:7/87‐

IALC1/2018
105.06.2018

Party Name:DSM INDIA PVT. Mcet No/Date:7/87‐No.:13/9/87‐

17 LTD

鵬 銑 5α∞

“

9/AMW鵬 監 αm 16/AMW ttiⅦ 響

Ю

“

の

"
Decislom:Based On the exa_atiOn of the case Of f血n by Technical Expert(cOnsultant{s.K.})in■ le lЮ .
01/87/050/00459/AM17,the Co_ittee decided to approve following ad―

hOc norms:‐

IALC1/2018
Ю5.06.2018

EXPORT ITEM QTY IMPORTITEM QTY
ARNITE TZ 6280(20% Glass
Fiber  Rcinforced  Micro  Sphere

Based PBT Compoulld) l Kg

PBT CHIPs/GRANULES BASE
POLYMER 0.58 Kg

GLASS FIBER CHOPPED
STRANDS REINF.AGENT 0.202 Kg

MICRO GLASS BEADS
REINF.AGENT 0.02041くg

MASTERBATCH COLORANT 0.021 Kg

RA may teke consequential action as per policy / procedures.

No.:111ノ 10/87¨

1ノ2017
Name:DSM INDIA PVr.

EXPORTITEM QTY I】燿PORTITEM QTY
1.ARNITE TZ 6280 oO%Glass Fiber
Reinforced Micro Sphere Based PBT

Compound)

l Kg PBT CHIPs/GRANULES
BASE POLYMER 0.5800 Kg

GLASS FIBER CHOPPED
STRANDS REINF.AGEM 0.2020 Kg

MICRO GLASS BEADS
REINF.AGENT 0.2040 Kg

DeCision:Based On the cxammation of the case of frm by Technical Expert(Consultant{S.K.})in flle rЮ
.

1/87/050/00601/AM18,the Committee decided to approve following ad‐
hOc norlns:‐

ASHOKCttf::iil訂
ィコ髪ヒ多

織 艘 :鮒躙躙
M面対恵棚 矯晰

町

Case No.:21ノ8187‐ ALC1/2017 Paty Natne:RELIANCE
INDUSTRIES LTD.

28
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mSTERBATCH COLORANT 0 0210 Kg

2 AKULON GA‐XLG6ヽBK25013ヽ76510
(30%GLASS FIBERヽ■NERAL
FILLED POLYAMIDE o■ ■ON)
CONIPOuND)

l Kg NYLON 6 CHIPS/
CRANULES BASE POLYMER 0 55800 Kg

Novnmid‐ Nylon 61160 Chips
BASE POLYMER 0 10100 Kg

CLASS FIBER CHOPPED
STRAND RENFORCNG
MATERIAL

0 30300 Kg

MASTER BATCH N 54/1044
COLOURANr 0 02020 Kg

KBr based POlyAd PA HS FF
HEAT STABILIZER 0 00500 Kg

3 AKULON K224-HG5｀ 3K00001▼ 6510
(25%GLASS FIBER MNERAL
FlLLED PA6 oヾ YLON 6)COMPOLIND)

l Kg NYLON 6 CHIPS/
GRANULES BASE POLYMER 07:580 Kg

GLASS FIBER CHOPPED
STRANDS RENFORCNG
LヽヽTERIAL

0 25250 Kg

NIIASTERBATCH
COLOURANT 0 00545 Kg

KBR BASED PolyAd PA HS FF
HEAT STABILIZER 0 00343 Kg

4 AKULON K224CaCN45304ヽ 77812
(30%GLASS FIBER RENFORCED
PA6 oⅣ LON 6)COMPOUND)

l Kg NYLON 6 CHIPS/
GRANULES BASE POLYMER 0 65300 Kg

GLASS FIBER CHOPPED
STRANDS RENFORCING
NIATERIAL

0 30300 Kg

5 AKULON K225‐ KSヽS10520ヽ 76510
oNIFILLED FLAME RETARDANr
PA6 o■■ON6)CoMPOLIND)

l Kg NYLON 6 CHIPs/
GRANULES BASE POLYMER 0 62782 Kg

MELAMINE CYhlURATE
(MCAЮ l)FLAME
RETARDANT

0 37390 Kg

MASTERBATCH
COLOURANT 0 00515 Kg

6 ARNITE TV6241Sヽ へG20483ヽ76510
(20%GLASS FIBER RENFORCED
FLAME RETARDAllT PBT
COMPOUND)

l Kg PBT CHIPs/GRANULES
BASE POLYMER 司
GLASS FIBER CHOPPED
STRANDS REコNFORCコ Gヽ
LヽヽTERIAL 司
SAVTEX BT_93W 008500Kg l

翻珊 融 墨mミ鰈 鱚

|

1

|

|

|

[

L

匡
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BROMINATED FLAME
RETARDAM
¨ ONY TRIO測DE
FLAMERETmN 0.06500 Kg

7.ARNITE TV6241Sト ヘSO.07.20.ヽ 76510
(20%GLASS FIBER REINFORCED
FLAME RETARD2虻 NT PBT
COMPOUND)

l Kg PBT CHIPSノGRANULES
BASE POLYMER 0,63700 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.20200 Kg

mSTERBATCH
COLOURANT 0.03600 Kg

SAYTEX 8010 BROMINATED
FLAME RETARDN 0.08500 Kg

ANTIMoNY TRIO測DE
FLAME RETARDN 0.05000 Kg

8.ARNITETV6241SNkTN.00.19.ヽ 76510
(20%GLASS FIBER REINFORCED
FLAME RETARDノ ロヾ r PBT
COMPOIIND)

l Kg PBT CHIPS/GRANULES
BASE POLYMER 0.63700 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.20200 Kg

MASTERBATCH
COLOURANT 0.03600 Kg

SAY「EX 8010 BROMINATED
FLAME RETARDN 0.08500 Kg

AⅧ MONY TR10XIDE
FLAMERETmN 0.05000 Kg

RA may take consequential action as per policy / procedures.

Case No.:109710/87‐ ALC1/2017 Party Name:EASTMAN Mcet No/Date:7/87‐
RECLAMAT10NS ALC1/2018

Ю5.06.2018

File:30/24/040/00025/AM18/ :30101o4199
.12.2017

: The Committee considered the case as per agenda and decided to call from the fimr the No oUjectioa
issued by Ministry of Environment and Forest alongwith a sheet in tabular form indicating the NoC grantea

MoEF as well as utilization sf imrorted used rubber tubes-scrap in Advance Authorizations unJn rtrjJJaT*;;
enses for the last three years.

Patty Name:SIIRINAⅢ  FLEXI
PACK PVT LTD

Mect No/Date:7/87‐

/2018

18

10065815

: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

Foreign Trade Development Officer
Diredorde General of Foreign Trade
Ministry of Commerce & lndustry

Udyog Bhawan, New Delhi

Case No. :38/7/E7-ALCl/20 l8

Flle

1/87/050/00117/AM19/
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EXPORTITEM QTY IPIPORT ITEPI QTY
Printed  Or  mpnnted  ne対 ble
packaging mate五 al of One layer

(STRETCH FILM)

350000 kg LLDPE GRANUELS 273000 kg

LDPE GRANLIELS 91875 kg

RA may take consequential action as per policy / procedures.

「
raseNo■ 39′7/87‐ALCl′ 2018

:TheCommitteeconsideredthecaseasperagendaanddecided.o"pp,o,"ffi

PHnted Or unpnnted ne対 ble
packaging mate五 al of One layer

(CL】NG FILM)

RA may take consequentlal action as per policy / procedures.

Name:SHRINATH FLEXI Mcet No/Date:7/87‐
ACK PVT LTD 1/2018

18

Approved

1蹴鼎
α酬∞
“
田4

ion : The committee considered-the case as per agenda and decided issue deficiency letter to tn" uutt *i-tionfor submission of the following inforrration.

)TeChnical desc」 p● Ons/specincations,percentage composition ey weight)Ofthe pЮ ducts tO be exported.

L2111■電 壁里 埋翌 _JⅢ 宙ぬ
“

ChにJ卜●AcatiOnお r was●ges ddmd tt each sね r and e¨ h ofぬ enaterials required in the manufacturing process.
) chemical name, Technicar specifications of items proposed to be imported.

柵出 x翼器割1鶏躍驚:淑沈濡重璃ご漱 :I織絆・
驚mmぉ山sm■鵬emり

)MateHal balance hdicating calculat市 e statement ofthe requirement ofeach Ofitem fOr manufacm Ofeach Ofexport
)rnrl1lr,

Party Name: PLASTO POLYMER IM;t NrD"reZ87-
IALC1/2018
105.06.2018

ASHOK CHANDER

YMERS PRIVATE LIMITED

: Taking clue from SION H 51, the committee decided to approve following udho, oor*.,

EXPORTITEM QTY IMPORTITEM QTY
BOPP Self Adhesive Tapes/Jumbo 150000 kg BOPP Fllm 89100 kg

File :01/87/050/00120/AMi9/ ffi
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Rolls olet weight Of BoPP in the

export pЮ duct is notless than 54%)

Copolymerizable Anionic
Surfactant

RA mey teke consequential ection es per policy / procedures.

Case No.:3971/87‐ALC1/2018 Party Name:TRP SEALING Meet No/Date:7/87-
sysrEMS (rNDrA) pRrvATE 

lru.CVZOrr

: The committee considered the case as per agenda and decided to defer the cil

IMcet No/Date:7/87‐
ALC1/2018
105.06.2018

HQ File:01/87/050/00098/AM19/

:The committee considered the case and decided to refer the matter to DIpp

No.:20/7/87‐ ALC1/2018 :y Name:LOPAREX INDIA No/Date:7/87-
ATE LIMITED 1/2018

.06.2018

: The committee considered the case as per agenda and decided to approve foll"*i"g 
"d;;;;

織 服 :記鋼:器躙
M面帆γ
」晶戦 鷺 i辮

W

Case No.: 19/7/87-ALCt/2018 Parけ Name:ZENITH
INDUSTRIAL RllBBER
PRODUCTs PvT.LTD

ll.ic.No/Date:03 I 08 I 9070
:03/95/040/00985/AM18/

IMPORTITEM QTY
(reCOmnlende
d for l K8 0f

export

productl
SILICON COATED POLYESTER
FILM(RELEASE LINERS)(loo
MICRON+/_lo%)
70000 KGS 499800 SQM

POLYESTER FILM(10o
MICRON+/‐ lo%)

CATALYST FOR
SILICONE

0.00108 Kg

RA may take consequential action as per policy 7 procedures.

:03/95/040/00966/AM18/



lCase No. :4/7/E7 -LLCtt2LtE

33

ね2禦1‖宙盟 響 露 1聖ュ前htth酬霧I露ふ鷲露ム蹴
epЮdudS b bee型 o■

“
.

)s claimed at each stage and each Ofthe
rterials required in the manufacturing process.
chemical name, Technical specifica-tions of items proposed to be imported.

駐盤島I翼器驚鑑鮒:ボ鋸:慇淵出ふ喘∬躍出:柵lu轟 ncttbn tt ls nm■“mり
l#i::,, 

balance indicating calculative rt"t.',"otoitl, i.qil;;;-;#ri'orir.. for manufacture of each of export

Paり Name:EXPANDED Mcet No/Date:7/87‐
POLYMER SYSTEMS PVT. Lm lercruzots

:3:9:.*,r,"::*1d"':dthecaseasperagendaanddecidedi,,,"d"fi"i"ffifor submission of the following infonnation.

Party Name:L10N RUBBER
INDUSTRIES PRIVATE

Mect No/Date:7/87‐ Approved
ALClノ2018

LIMITED
105.06.2018

File Lic.No/Date:0310819177
15.02.2018AM18ノ

No/Date:7/87‐ Approved
1/2018

.06.2018

l棚器:0脇19雌ema五出品篤ξ鶴1‖iξ謝留柵 C°S山血ドK〕

ASHOK CHANOER BHATT

Case No. : I 7/7/8 7 - ALCL t 20tB

:01/87/050/00096/AM19/

: The Committee considered the case as per agenda and decided to "pp-rffi

BOAT OR DOCK FENDERS,
WHETHER OR NOT
INFLATABLE.
(RUBBER FENDERS)MADE BY
RllBBER COMPouND A
GRADE

25.650 MT Relevant Rubber Compound

BOAT OR DOCK FENDERS,
WHETHER OR NOT
INFLATABLE.
(RUBBER FENDERS)MADE BY
RUBBER COMPouND C
GRADE.

RA may take consequentlal action as per policy' procedures.

P田りNamc DSM INDIA PVr.

,No/Date:3110066985

in file no.

:01/87/050/00o83/AM19/

No。:40/1/87‐ALC1/2018
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EXPORTITEM QTY IMPORTITEM QTY
1.AKULON K‐
FKMV5/CSK28020ヽ76510
圏 IFILLED FLAMERETmN
PA6叫 ON6)COMPOUND)

l Kg
NYLON 6 CHIPs/
GRANULES BASE POLYMER

0.59700 Kg

剛 LAMINE CYNURATE
uCAЮ l)FLAME
RETARDANT

0.09800 Kg

MASTERBATCH
COLOURANT 0,03300 Kg

HF ADD COPoLYMER
ADDITrVE 0.02400 Kg

2.AKULON K222‐ KGMV14NKN.01.74
7ヽ6510(GLASS FIBER MINERAL
FILLED PA6畔 LON 6)COMPOUND)

l Kg NYLON 6 CHIPS/
GRANULES BASE POLYMER 0.66660 Kg

GLASS FIBER CHOPPED
STRAND REINFORCING
MATERIAL

0.05050 Kg

MELAMINE CYNURATE
(MCAЮ l)FLANIE
RETARDANT

0.03590 Kg

3.ARNITE TV4240ヽ 99,99.99.ヽ 76510
(20%GLASS FIBER REINFORCED
FLAME RETARDANT PBT
COMPOIIND)

l Kg PBT CHIPs/GRANULES
BASE POLYMER

0.8080 Kg

GLASS FIBER CHoPPED
STRANDS REINFORCING
MATERIAL

0.2020 Kg

4.ARNITE TV4240ヽ T5.03.10.ヽ 76510
(20%GLASS FIBER REINFORCED
FLAME RETARDANT PBT
COMPolIND)

l Kg PBT CHIPs/GRANULES
BASE POLYMER 0。7860 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.2020 Kg

LLDPE MG Polymer Additive 0.0110 kg

5.ARNITE TV4240ヽ Gl.04.83.Dヽ76510
00%GLASS FIBER REINFORCED
FLAME RETARDANT PBT
COMPolIND)

l Kg PBT CHIPs/GRANULES
BASE POLYMER 0.7247 Kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.2020 Kg

LLDPE MG Polymer Additive 0 0374 Kg

6.ARNITE TV4240 SヽG2.04.84.Dヽ76510
(20%GLASS FIBER REINFORCED
FLAME RETARDノ uヾ

「 PBT
COMPOIIND)

l Kg PBT CHIPS/GRANULES
BASE POLYMER 0.58901(g

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

0.2020 Kg

ASHOK CttD…

驚辞
Udyog Bhawan,New Delhi
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LLDPE MG Pollmer Additive

7.ARNITE TV4261ヽ GY.47.03.■ 76510
(30%GLASS FコBER REINFORCED
FLAME RETARDフ姐NT PBT
COMPOUND)

PBT CHIPs/GRANULES
BASE POLYMER

8.ARNITE TV4261SR99.99。 99.ヽ76510
(30%GLASS FIBER REINFORCED
FLAME RETARDANT PBT
COMPOLIND)

PBT CHIPS/GRAXULES
BASE POLYMER

SAYTEX PBT 621 FLAME
RETARDANT
(BROMINATED)

0.12120 Kg

11 ."y take consequentlal ac6on as per pollcy / procedures.

ICaseNo.:6/7/87‐

ALCi′ 2018

'                            lマ
~・ VV・ ‐ V`V

Ll■

∝慇7Ю5υ∞ ∝ 5/AMW ttAⅢ ∝

“

″″

“

∽

"60/AMⅣ  I翔 鼎
α

“

Ю田 %ω

ASHOK

ion: The Committee considered the case as per agenda and decided to call from the fimr net weight or."cnitem in export.

No/Date:7/87‐

1/2018
Approved

7.02.2018

TheCommitteeconsideredthecaseasperagendaanddecidedto"pp,ou"ffi

EXPORTITEM QTY IMPORTITEM QTY
(recommended)

PRINTED/NON PRINTED PACKACING 327272.700 PVC SHRINK FILM 343637 kg

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATER工AL

GLASS FIBER CHOPPED
STRANDS REINFORCING
MATERIAL

No.:3/7/87‐ALC1/2018 NAme:GEEP
(INDIA)PVT.
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teke consequential action as per

l! The committee consider-the case as per agenda and noted that reply to DL is awaited tom thl nrur-committee decided to defer the case.

Decision:TheCommitteeconsiderthecaseasperagendaandnoted,h
Therefore committee decided to defer the case.

No.:10/7/87‐ ALC1/2018

No.:7″′87‐ALC1/2018

Name:RELIANCE

PartyName: RELIANCE
INDUSTRIES LTD.

Name:ASAWA
ULAT10N PVT.LTD.

Mcet No/Date:7/87‐

1/2018

2018

,No/Date:7/87‐

1/2018

Mcet No/Date:7/87‐

l! The committee consider.the case as per agenda and noted that reply to DL is awaited tom tnIrm"
committee decided to defer the case.

Decision i The Committee considered the case as per agenda and decided to call from the firm ,"rigrrrTr"*t, ffiitem and net content of import item in export product.

l!TheCommitteeconsider.thecaseasperagendaandnotedthatreplytm
committee decided to defer the case.

ASHOK CHANDER B卜 iA■i

Case No.: I 1/7/87-ALC1/2018 P田りName:RELIANCE Meet No/Date:7/87‐
INDUSTRIES LTD.

Case No. : I 6/7/8 7 -ALC[ t2OtE

Case No.:13/7/87‐ALCl′ 2018 Party Name: RELIANCE
INDUSTRIES LD.

「

墜l:2螢ゴ 1″ 87‐■ Cl″018:L里と翌1壁 2平甲卜 L  IMeaNo/Dttα 787‐  卜tatuttApproved l

MATERIAL PACKAGING MATERIAL
OF PVC

Status:

Deferred

HQ File:01/87/050/00089/AM19/ LAⅢ∝
“
″ラ
“
γ∞
“
3/AMl「

1別鼎
α
“
Ю譴9438 1

File :01/87/050/00090/AMl9/ @

File :01/87/050/00095/AMl9/ @

Ю1/87/050/00086/AM19/ IRLA Flle
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Decision:TheCommitteeconsiderthecaseasperagendaandnoted,hu
Therefore committee decided to defer the case.

'AINERS LttED

File

:01187/050100100/AMl9/ l:$t9s/o40t0t}47tANItBt

Name:RELIANCE No/Date:7/87‐

/2018

.06.2018

No.:22ノ7′87‐ALCl′2018 Name: ONENTAL No/Date:7/87‐
AINERS LIMITED 1/2018

.06.2018

Lic.No/Date:0310819732
12.03.2018

: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

:01187/050/00084/AMl9/ l:B/9a/M0/007g7tAM\B/
: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

ASHOK CHANDER BH師
Foreign Trade Development Ofrlcer

W:酬 観 柵 甜
udyOg Bhawan,New Delhi

: The Committee considered the ctxe as per agenda and decided to approve following ad-hoc norms:-

PLASTIC CLOSURES MADE FROM
PROPYLENE COPOLYMER WITH
POLYLINER

1000000
Kg
PROPYLENE
COPOLYMER IN
GRANULATE FORM
POLYLINER IN
GRANULATE FORM

RA mey take action as per Poticy / procedures.

Case No.:12/7ノ 87‐ALC1/2018

Flle:01/87/050/00o91/AM19/

PLASTIC CLOSuRES WITH LINER

yl鋭
:発お∫ざ

es 510000 kgs;wt
POLYPROPYLENE IN
GRANULATE FORM

11120 kg

RA may take consequential actlon as

Lic.No/Date:0310819796

俎“C1/2018
)5.06.2018

Lic.No/Date:0310819525

05.03.2018

EXPORTITEM QTY IMPORTITEM QTY

943100 kg

860∞ kg

COLOUR MASTER
BATCH 20000 kg

POLYLINER IN
GRANULATE FORM

N∝y787‐AL02“8躙緬認薫蔦TI臨躙誠α7"・Lα″∝8
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EXPORT ITEM QTY IMPORTITEM QTY
HDPE Pipes, HDPE Coils, HDpE Duct
Rolls, Gas Pipes, HDPE Comrgated pipes,
HDPE Telecom Duct,

儡 踏 話

°叩 hngRttPEQRC I

2000
M「 HDPE Resin 2004 MT

Black Colour Master

Batch
96 MT

M,m"I t"k.oor"qT. 
""drr"..

No.:13″ノ87oALC1/2018

No。 :14/7/87‐ALC1/2018

P劉りName:RELIANCE
INDUS口uES LTD.

INDUSTRIES LTD.

No/Date:7/87‐

1/2018

INo/Date:7/87‐

1/2018

l! The Committee consider-ttre case as per agenda and noted that reply to pL i, awaited from the fiil.committee decided to defer the case.

102

ALC1/2018
05.06.2018

Flle:01/87/050/00094/AM19/ Πle Ю3″5/040/00910/AM18ノ :「

Decision:TheCommitteeconsiderthecaseasperagendaandnoted.h
Therefore committee decided to defer the case.

Decision : The committee considered the case and decided to refer the rnunrr ro-ElpF

Party Name:ASHA Mcet No/Date:7/87¨
LOSE(1)PVT LTD ノ2018

.06.2018

File

1043/AM18/

ASHOK

l! The committee consider-the case as per agenda and noted that reply to DL is awaited from the-il
committee decided to defer the case.

柵麒電:淵躙脚累鰤面執り:棚憲じ譜

No.:15/7/87‐ ALClノ 2018

lCase No.:2317/87 -ALCU2OLB
lMeet No/Dare:7/87-

INDUSTRIAL RUBBER
PRODUCTS PVT.LTD

File :01/87l050/ooto2/ANns/ @tlt

Case No.:9/7787‐ ALClノ 2018

Lic.No/Date:0310819893

16.03.2018
:01/87/050/00088/AM19ノ

File

File:03/95/040/00887/AM18/

104

Status: Approved
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In: The Committee considered the case as per agenda and based on technical comments of D/o C&pC vide OM
ll/84/2012-PC-II dated 21.07.2014 the following Adhoc Norms are approved:

EXPORT ITEPI QTY IMPORTIコEM QTY
Ethyl Cellulose (Industrial /
Pharma Grade)

l kg l. Wood Pulp 0.870 kg

2. Ethyl c1loride 3.990 kg
3. Caustic SOda Flakes/Prills 3.710 kg
4. Toluene 0.610 kg
5.Ethanol 0.760 kg

KA may take consequential action as per Poucyノ Proc,duEOs.

Case No.:24/7r87‐ALC1/2018 P田けName:ZENITH
INDUSTRIAL RUBBER
PRODUCTs PvT.LTD

File:03/95/040/01083/AM18/

Meet No/Date:7/87‐

ALC1/2018

Ю5,06.2018

Lic.No/Date:0310819871
16.03.2018

i The committee considered the case and decided to refer the matter to DIpp

! The committee considered the case and decided to refer the matter to DIpp

Case No. : 2 7/7 I 87 - ALC I t2lt t 
I 
f arty f.f ame, nf.esf ef.f e No/Date:7/87‐
INDIA LIMITED 1/2018

.06.2018

19脇 5αO   膨 糀 α∞

"9/AMW I器
鼎

αttmttη4

! The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

Fo翻躍醍鴨:出蝉颯

靱 孵IF

lCase No.:25I?/87-ALCU20r8 Meet No/Date:7/87-
INDUSTRIAL RUBBER

FLE測 TANKS/FLE測 BAGS/
PLASTIC FLE測BLE TANKS
(COntent Of(1)Liquid Liner PE 1090_
52005.H64 Kgs o)PP Woven FabHcs
‐22997.1996 Kgs(3)3“ Ball Valves_
2000 Nos.“)PP MuldAlament Yam‐

Liquid Liner PE 1090

24147.060

3"Ball Valve Netto Net宙 th
accomtability

PP Multifllament Yarn

RA may take ection es per Policy / procedures.

Name:RELIANCE Meet No/Date:7/87‐

1/2018

File:01/87/050/00081/AM19/

:03/95/040/01085/AM18/

|

EXPORTITEM Q貿 I「ИPORT ITEM QTY
５２２

聴

７

54605.370 kg

PP Woven Fabrics

236.968 kg
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sion: The Committee consider the case as per agenda and noted that
fore committee decided to defer the case.

reply to DL is awaited Oom the fbm.

Paり Name:INJECTOPLAST
PVT.LTD

ion : The committee consideredthe case ,rs per agenda and decided issue deficiency letter to th" 
"uthotiilr-for submission of the following information.

)TeChnical descHptiOlls/specincations,percentage compOsi● on(by Weightl ofthe pЮducts to be exported.

|.2雷里量響燿Ψ望翌震_JⅢ宙ぬtechnica ttsdiCmOnぉ r wastages dttmed tt e“ hゞ電e and e¨ h ofthe‐naterials required in the manufacturing process.
) chemical name, Technical specifications of items proposed to be imported.

whether the scrap generated in the process is being reused or not. Ifnot the technicaljustification for its non-use may
.ry-r+* If the scrap is being sold, the sale value/-commercial value may be indicated.
Material balance indicating calculative statement ofthe requirement of each Ofitem for inanufaclШ

“
ofeach ofexPOrt

Эduct.

鶴鱚 :馘疱M辮柵 嚇∬

Case No.:26/7/87‐ALC1/2018 Meet No/Date:7/87‐

Case No.:29ノ7′87‐ALC1/2018 Party Name:PoLYLINK Meet No/Date:7/87‐

Lic.No/Date:0810142299

2018

! The Committee considered the ct$e as per agenda and decided to approve tottowing ad-hoc norms:-

47.78M.T

0.517M.T

2.515M.T

action as per

聰 DI嵩 :躙
誠α7舒‐ALC1/2∝ 8

864/AMW階 淵 T“
剛 位

"4

EXPORTITEM QTY IPIPORT ITEⅣ E QTY
POLYETHYLENE
TEREPHTHALATE(PETヽ

492.857

MT
POLYETHYLENE
TEREPHTHALATE RESIN

500.250 MT

The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-
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ectiotr as pcr Policy / Procedures.

Case No.:32ノ 7ノ87‐ALC1/2018

lLic.No/Date:05 I 0406 l.

Party Name:JAYttTA

:01/87/050/001 ll/ANItgt l:05/23/040/00}t4tAM-tgt

No.:30/7′87‐ALC1/2018 Nme:ATUL LIMITED,

P劉りNamei SWASTIK
POLYMERS

No/Date:7/87‐

1/2018

.06.2018

No/Date:7/87‐

1/2018

06.2018

No/Date:7/87‐

1/2018

2018

「QⅢ∝∝お7“∽mp/AMW
ion: The Committee considered the case as per agenda and decided issue deficiency letter to th, uuthlilii
for submission of the following information.

) Technical descriptions/specifications, percentage composition (by weight) ofthe products to be exported.
) Detailed manufacturing Process along with technical justincution for-wastages claime.d at each sfige and each of the
naterials required in the manufacturing process.
) chemical name, Technical specifications of items proposed to be imported.

whether the scrap generated in the-process is being rJuJoi oot. if;;; technical justificarion for its non-use may
-!d$:9 If the scrap is being sold, the sale value/commercial value may be indicated.
Material balance mdicating calculative statement ofthe requlrement ofeach Of .item fOr manufacれ

“
Ofeach Ofexport

、rl‖´●

: The Committee considered the case as per agenda and decided to approve following ad-hoc norms:-

EXPORT ITEM QTY IMPORTITEM QTY
PACKAGING BOX FOR
CURTAIN RODS MADE
FROM A‐ PET FILM
CLEAR

125000 Kg A‐PET FILM CLEAR OF
DIFFERENT SIZES

125000

Kg

RA a"y t"L" a""r"qra.d Procedures.

Case No.:33″′87‐ALClノ 2018

Flle:05/24/040/00028/AM19ノ Lic.No/Date:0510406188

No.:1″ノ87‐ALC1/2018

ヒlir鰯“
υ∞%νttW‐

1悧鼎α“
Ю翻∝4

RA may take

n: The Committee considered the-case as per agenda and decided to give personal Hearing to tl. fi*litn
and production persons who are well versed with the case.
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l! The Committee consider the case as per agenda and noted that reply to DL is awaited from the firm.
committee decided to defer the case.

日
囲
Ｆ

¨肛卿
「1趙  1濶抑‐FmApproved

:5α剛 冽/AMW I墜
2磐 ∽ 006αAMW 階 だ策

α031082H891

lo■ :The cOnlmittee considered the casc as per agenda and decided tO apprOve following ad‐
hOc norals:‐

EXPORT ITEPI QW IDIPORT ITEM QTY
PVC FLEXIBLE SHEETS 4500000 Kg WASTE&SCRAP OF PVC 4950000 Kg

RA may take consequential action as per policy / procedures.

Meeting ended with a vote Ofthanks to the Chair.

***ホ *******

脚 翼:鵬囃躙
M霊
田酬器鷺l晰

切


